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Separate paging is given to this Part in order that .it may

be filed as a 5eparate compilation.

PART II
Acts of the Gujarat Legislature and Ordinances promulgated and

Regulations made by the Governor.

The following Act of the Gujarat Legislature having been assented to by

the Governor on the 6th January, 1973 is hereby published for general
information.

S. S. SHAH,

Secretary to the Government of Gujarat,

Legal Department.

GUJARA T ACT NO.2 OF 1973.

(First published after having received the assent of the Governor in the

"Gujarat Government Gazette" on the 12th January, 1973).

An Act to provide for the constitution of a Civil Services Tribunal for the

purpose of securing in a more effective and satisfactory manner the just

claims and interests of the servants of Government and Panchayats

holding non-Gazetted posts, with respect to certain

matters affecting their rights and to provide for
matters connected therewith.

It is hereby enacted in the Twenty-third year of the Republic of India as
follows:-

1. (1) This Act may be called the Gujarat Oivil Services Tribunal Act ,1972.Shorttitld
e,

. ' extent an
(2) It extends to the whole of the State of Gujarat. commence-

(q) It shall COmeinto force at once ment.
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